
NATIONAL COMPANY LAW TRIBUNAL 
CHANDIGARH BENCH. CHANDIGARH 

CP No.11012015 
RT CP (CAA) No. 851ChdlPb12017 

In the matter of scheme of arrangement / amalgamation between: 

Mls Authorstream.Com Pvt.Ltd. .. . .. . .Transferror/Petitioner No. I 

And 

MIS Authorgen Technologies Pvt. Ltd. ... ... ..Transferee/Petitioner No.2 

Present:: Mr.Sanjiv Ghai, Advocate for petitioners 

In compliance with the previous order dated 16.08.2017, 

learned counsel for petitioners filed certificate of compliance from the 

Auditors of both the companies. 

List the matter on 18.09.201 7. 

(Justi* ~ : 6 . ~ a ~ r a t h )  
Member (Judicial) 


